
Central Administrative Tribunal, Prineipal Beneh

Contempt Petition No.97/98 and 60/9? in
Original App 1 icatioji..No.t„519.. 1.995

New Delhi, this the 7th day of July,2000 (9
Hon'ble '-Ir. S. R. Adige, Vice ChairmanlA)

Hon'ble Mr.Kuldip Singh,Member CJI

CJl^ .9.1/9 8

Shri Satya Narain Mishra & ore. -■ Peti'tionsrs^^^

(By Advocate -■ Sh. B. L. Madhok, proxy for Sh. B. S. Mainee

V^isus ■ •

1 . Shri D. P. Tripathi
Secretar y,
Ministry of Railways
Rail Bhawafi iNew Delhi

?■

Shri B.Bhaskaran
General Manager,
Central Railway
GST Bombay

Shri K.K.Gupta,
Divisional Railway Manager,
Central Railway,DRM Office
Jhansi

A. Shri Anil Mishra,
Chief Workshop f-lanager
Central Railway
Jhansi Respondersts

(By Advocates S/Shri B. S. Jain, H. K.. Qangwani & D.S.
Jagotra)

C^.60/9I

Shri Satya Narain Mishra a 52 ors, ■- Petitioners

(By Advocate Sh.B.L.Madhok,proxy for Sh.B.S.Mainee)

Ver..3us
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1 Shri Shanti Lai
Secretary,
Ministry of Railways
Rail Bhawan,New Delhi

Shr i .N, C. Sinha
General Manager,
Central Railway
GST Bombay

Shri A,N.Aga
Divisional Railway Manager,
Jhansi
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permission to withdraw C.P, NoS; 57/9S and 60/97

with ^Liberty to file fresh OA

of soiTiO of the applicants in the OA;
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(Killdip Sinj
Member CJ)
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Vice ChairmanCA)
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